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Patenting of Neem and Turmeric

899. SHRIMAT! JAYAWANT! NAVINCHANDRA
MEHNTA Wil the Minister of SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether the Government have conducted any
study 1n patenting of Neem and Turmerc:

\b) if so. the findings and recommendations made
in this regard alongwith the names of companies and
countries, and

(c) the reasons for making such recommendations
to foreign compantes in view of ther ancient values 1n
our country?

THE MINISTER OF STATE OF THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE OF THE MINISTRY OF SCIENCE
AND TECHNOLOGY (SHR! YOGINDER K ALAGH) (a)
to (ci Government have not conducted any study
pertaining to Neem and Turmaric related patents
However, patent searches made by some Government
funded institutions iike Technology Information,
Forecasting and Assessment Councii (TIFAC), Council
ot Scientific and Industrial Research (CSIR) have
indicated that Neem and Turmeric related patents have
been issued by various Patents Offices including the
indian Patent Othce The hist of patents issued in this
regard by the Indian Patent Office 1s enclosed

STATEMENT

A - Neem related patents issued by the Indian
Patent Office 1972-1996 January,

Apphicant

1 2

Treatment of tieem Cil Hindustan Lever Lid

A process for treating Hindustan Lever Ltd

1Upgrading: Neem ol

A process for treating Hindustan Lever 11d
(Upgrading: Neem Qi
Having high tree tatty

acid content

A process tor the Godre; Svaps Ltd
preparation of Neem
Oil tatty acid distiltabon

residue based pesticide

A process for extraction of R Gupta

JULY 17, 1996

An improved process for the
preparation of novel
hydrogented plant extract
having dihyeroazadachitin
or tetrahydroazadirachtin.

A process tor isolation of a
Nimbatiktam or Nimbidin
trom neem ol

A process for the
preparation of storage

stable azadirachitin-rich
extract from components

of the neem tree. patticularly
neem seed kernels

A process for the preparation
of an active composition
comtaining triterpenes
including azadirachtin and
Hs denvatives possessing
mnsect antiteedant and growth
inhibitory activity trom parts
of the neem plant

A process tor the preparation
of insecticidally active
compasition containing

liprds trom the neem plant

A process for the isolaticn of
new trielerpene dervatives of
azadirachtin from the parls of
neem tree
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Rohm & Haas Co

Central Council for
Research in Ayurveda
& Siddha Dharma
Bhavan.

Tricoho-M GmbH
Herstel lung
Undvetneb Hochremner
Biosubstanzen.

CSIR

CSIR

B - Turmenc related patents issued by the

inchan Patent Oftice

Process tor the making anti
inflamatory composition trom
sodium curcuminate
Improvements in or relating

1o oblaimng pharmacologically
active anti inflamatory agents
from curcumin

[Transiation;

(1972-1996 Januaryi
CSIR

CSIR

Employment Assurance Scheme

900  SHRIVISHAMBHAR PRASAD NISHAD will
the Minister of RURAL AREAS AND EMPLOYMENT be

pleased to stlate

Neem Oul

A process for isolation of
active bitter and odoriferous
constiiuents from neem seeds

R Gupta

tar the amount recewved from Government tor
Employment Assurance Scheme and identihed Jawahar
Rojgar Yojana (JRY) and milion wells scheme dunny
the year 1994-95 and 1895-96 for rural development in
district Banda,



